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1. Sri Umesh Vats, learned Senior Counsel seeks to withdraw the present 

writ petition while approaching the Central Administrative Tribunal having 

the jurisdiction over the matter, particularly when the notification of the 

Railways has been subject matter of challenge.

2. Accordingly, the writ petition is dismissed as withdrawn, with the 

aforesaid liberty.

January 22, 2026
N.S.Rathour
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